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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 534/2023 

In the matter of: 

Ms. Farida Begum ... Applicant 

Versus 

Govt. of NCT of Delhi & Ors ... Respondents 

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION 

CONTROL COMMITTEE WITH RESPECT TO ORDER DATED 
01.09.2023. 

IT IS MOST RESPECTFULLY SHOWETH: 

. That, this matter was taken up by this Hon’ble Tribunal on 05.07.2023 and 

was pleased to constitute a Joint Committee comprising of Delhi Pollution 

Control Committee, Municipal Corporation of Delhi and District Magistrate 

(Central). The Committee was directed to visit the site, look into the 

grievances and verify the factual position and take remedial action against 

illegal factory of molding and manufacturing of electric wires by 

respondent no. 1 to 6 at the premises bearing No. 1285, 1287 and 1302, 

Pahari Imli, Churiwalan, Jama Masjid, Delhi-110006. Also as mandated by 

the statutory provisions empowering them in accordance with law after 

notice to the concerned Project Proponents. 

. That, in compliance of the order dated 01.09.2023 passed by this Hon’ble 

Tribunal, joint inspection of the site was carried out on 23.10.2023 by the 

representative of DPCC, MCD and Revenue Department. During the 

inspection it was observed that: 

i. All three premises found vacant. 
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ii. No Plant and machinery of any kind found exist/installed at the 

said premises. 

Copy of the joint inspection report dated 23.10.2023 alongwith photographs 

are enclosed herewith as ANNEXURE-1(Colly). 
  

3. In view of above, no action is warranted against the alleged unit/ address. It 

is therefore requested to this Hon’ble Tribunal that the present action taken 

( Lb ar) 
Sr. Environmerital Engineer 

report may kindly be taken on record. 

Delhi 

Dated qo November, 2023 

*
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13. 

14. 

1D. 

16. 

    

  

  

  

Name & Address of the Unit 

Owner/ Partner’s‘Name.& Contact 

- Details(Phone & E-mail) 

Date of Inspection 

Name & Designation of the Persons 
contacted at the industry . 

Kind of Industry 

Product & Capacity 

~ Main Raw Materials 

Water Polluting 

Air Pollution 

Details of Stack Height 
(Furnace/Boilers/Others) 

. Type of Fuel Used 

A. Source of Water Supply 

B. Effluent Discharge 

Status of Consent {lf ‘Any} | 

D.G. Set(s) {ifAny} 

i 

Plot sn 

x 
Labour 

Machinery 

  

    . VAS, Cosicatetier) 
ou Wadoud 
"= oat 2208ss— 

Yes/No . : BTP Installed : Yos/No 

Yes/No - —OECS Installes' : Y2s/No 

(Above G.L.)......s0000 (Above RL. weeseeeee 

CHOCO R OREO EEEE OTE E HEEFT OED HEHEHE HSH FHweaeeHonee 

. DJB/NDMC/DSIDC/Borewell/Tan'ers/Others 

(a) Domestic/ Trade Effluent 

(b) Unit connected to Conveyance Sys em: Yes/No 

(6) DISCHRI RING WILD i <venersericensssinnivaisainee Sams 

No....Capacity......... KVA. Acoustic: Yes/No 

~ Stack Height......... (Above G.L),.....(Above RL) 

PORNO MER TOE HOARD COAT HHO REPEC UH THAT EHR DEH SEH H HEROES 

Serre r etree eee eer eee eee ee eee eee ee eed 

Terre rr err eee eee eee eee ee eee eee eee) 

eee eee ERR Re EEE OOOH EEO HHT EERE CH HH REE EHH ED 

Rae me meee eR OHH E ORD H SHE HEHEHE MORE EEE REHINE HEHEHE RES 
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nerve eee e een eee e seas semen een var arse esree assesses es. Hoses 18. Detail of Power Connection 

19. Whether Unit found in Operation © Yes/No 

20. Status of Registration under Plastic ; * emedeequoevanes 

Waste Management Rules, 2016 a 

21. Whether Generating Hazardous Waste Yes/No ”y 

Bar Details about Hazardous Waste 

(a) Status of Authorization {if fe : 
amy a aie tin tng Ki a 

(b) Display Board Provided * Yes/No 

(c) Whether Hazardous Waste : - 4 Yes/No © . : : 
is stored in Leak proof . f~ .’ . 
container "fe 

(d) Whether container marked with - Yes/No “4, 
specified label ei 

(ec) Whether container stored kept : Yes/No 
in an isolated area x cc 

(f) Whether Hazardous Waste i is " Yes/No 
being stored on pucca floor & 
incovered area _/ 

(g) Whether date on which storage : Yes/No ' 
-began maiseeey Oo each , » 2 
container : 5 

(h) Whether daily recordof , : : Yes/No 
Hazardous Waste maintained i in , 
Form- 

(i) Category of Hazardous i 
Waste as per the Schedules 

/ JIL and I of these rules 

Ai) A horized mode of disposal 
; or recycling or utilization or 

/ co-processing etc. 

gf (k) Quantity (Ton/Annum) 

Remarks (if Any) 

C1) Joust iat “4 Oi crs, e0 BeCC | Meo & Rersenora Bebb . 

© 

  

   yee 
Signatures, Name & Destaation of ihepect 

officials. Sywit ber One 
| Le-pmep Wee, DPE.  

84



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

4

85



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

5

86



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

6

87



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

7

88



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

8

1
89



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

9

2
90



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

10

3
91



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

11

4
92



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

12

5
93



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

13

6
94



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

14

7
95



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

15

8
96



1368649/2023/CMC 7 DPCC
File No. DPCC/CMC-7/NGTOA534/2023/ (Computer No. 182855)

Generated from eOffice by  DINESH JINDAL, ALO(Jindal)Legal, ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 17/11/2023 04:06 PM

16

9
97


	Page 1
	Page 2
	Page 3
	Page 4
	Page 5

